NATIONAL COMPANY LAW TRIBUNAL
MUMBAI BENCH, MUMBAI

10. C.P. (IB)- 520 (MB)/2018

CORAM : PRESENT : SHRI BHASKARA PANTULA MOHAN, MEMBER (J)

SHRI V. NALLASENAPATHY, MEMBER (T)

ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF THE NATIONAL
COMPANY LAW TRIBUNAL ON 03.07.2018

NAME OF THE PARTIES: Flurry Analytics India Pvt. Ltd.

SECTION 9 OF INSOLVENCY AND BANKRUPTCY CODE 2016

Order

At request, list this matter on 12.07.2018.

——— -

23 - . P (50 ey

£ . L e o

sz g S/~ |

| T TR = ERATEN R, s eg f

LA - i F N hae ¥ -f_d
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